
(4) aad (el). Do Dot &rile. The Soviet 
e .... _"Ie IWee pte1imia.ary pr~. 
I_ setti~ up til ~ ft. for manufacturill, 
praabricited caDal Itructures. 1"h eae pro-
pOMIl are be Dr couidered in conaulta· 
tJoa with the State GO\'eI'Qmeat. 

'T.v. T __ ._t to FJIm T .... D •• en 
IMS- SHRI llAMAVATAIt SHAS-

'TIU: WiD the MiDilter of INFORMA-
'TION AND BROADCASTING be pleaat'd 
'to .tate: 

(a) whether a T .V. tetan of Delhi 
Doordaraball was sent in October, 1979 
to film the first-ever Thar Desert expedi-
tion ot,anised by a Mountaineering AI-
.. oclation of Delhi; 

(b) if 10, the bam on which the team 
wal Idee edfor this important event; 

(c) the total expenditure incurred 
, o()D the team includ ng the cOlt of the 

C'aw film used; 

(d) whether the film hal been tele-
-caIt since then; and 

(e) if 10, when and if not, the rea .. 
"SOD' thereof? 

THE MINISTER OF INFORMA .. 
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): (a) Yes, 
'Sir. 

(b) Members of the team were le1ee .. 
eel OD the basis of their suitability t area 

<Of interest, capacity to undertake the 
..aaignment, etc. 

(c) A total expenditure of Rl j 6 B07/l 
..... incurred. 

(d) and (e). A small portion of the 
.film was utilised in Doordarlhan' News 
Bu It'tiDs on 19-10-1979 The rest of it 
is bein, u eel for produ ction of two T.V. 

-documenta ies. 
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~, ~ ~ ~ (1978-83) 
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S.ttla. ap of aJ.h Coart lleDeltea at 
A ...... bact aDd Poo .. 

545· SHRI V. N. GADGIL: Will 
the Minister of LAW, JUSTICE AND 
CO MP ANY AFFAIRS be pleaaed to 
state. 

(a) whether Government have rt--
ceiveci a re ommendation from the G0vern-
ment of Maharashtra that a Bench of 
the High Court should te established at 
Aura ngabad and Poona; and 

(b) if so, whether Government have 
accepted the recommendat OIl , 

THE MINIS~R OF LAW, JUS-
TICE AND COMPANY APFA.IR.S 
(S~HRI P. SHIV SHANKAR): (a) YeI, 

11'. 

• (b) The matter is under conaidera .. tJOn., 




